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ITEM NO.19       Virtual Court 1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

SUO  MOTO WRIT PETITION (c) No.  3/2020

IN RE COGNIZANCE FOR EXTENSION OF LIMITATION      Petitioner(s)

                                VERSUS

                                                   
Respondent(s)

(MR. DUSHYANT DAVE, SR. ADVOCATE) 
 IA No. 48672/2020 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 48461/2020 - CLARIFICATION/DIRECTION
 IA No. 48375/2020 - CLARIFICATION/DIRECTION
 IA No. 48673/2020 - EXEMPTION FROM FILING AFFIDAVIT
 IA No. 48416/2020 - INTERVENTION APPLICATION
 IA No. 48408/2020 - INTERVENTION APPLICATION
 IA No. 48374/2020 - INTERVENTION APPLICATION
 IA No. 48671/2020 – INTERVENTION/IMPLEADMENT)
 ALONG WITH IAS. 49221/2020, 51078-,51082,50977,50985, 55276,  
55277, 58914, 58910/2020 
(APPLN.(S) FOR INTERVENTION, EXEMPTION FROM FILING ATTESTED 
AFFIDAVIT)

Date : 06-07-2020 These applications were called on 
for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE R. SUBHASH REDDY
         HON'BLE MR. JUSTICE A.S. BOPANNA

                     By Courts Motion
                   
Counsel for the parties:

Mr. K.K.Venugopal, Ld. A.G.
Mr. Tushar Mehta, Ld. S.G.
Mr. Ankur Talwar, Adv.
Mr. Kanu Agrawal, Adv.

                    Mr. B.V. Balaram Das, AOR

Mr. Dushyant Dave, Sr. Adv. (Not joined)

                 Mr. Arjun Garg, AOR
Mr. Rati Tandon, Adv.

                 Mr. C.M. Lall, Sr. Adv.
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Mr. Gurvinder Singh, Adv.
Mr. Rahul Vidhani, Adv.
Mr. Gaurav Miglani, Adv.
Ms. Nancy Roy, Adv.

   Ms. Archana Sahadeva, AOR

                    Ms. Binu Tamta, AOR

                    Mr. V.N. Raghupathy, AOR

Mr. Pravin H Parekh, Sr. Adv.
Mr. Sameer Pathak, Adv.
Mr. Kshatrshal Raj, Adv.

                    For M/S. Parekh & Co., AOR

                    Mr. S. Thananjayan, AOR

                    Mr. Mayank Kshirsagar, AOR
Mr. Sahil Mongia, Adv.
Mr. Rahul Yadav, Adv.
Ms. Pankhuri, Adv.
Mr. Parthasarthy Bose, Adv.
Mr. Akhilesh Yadav, Adv.
Ms. Aruna Mathur, Adv.
Mr. Avneesh Arputham, Adv.
Ms. Anuradha Arputham, Adv.
Ms. Geetanjali, Adv.

                    For M/S. Arputham Aruna And Co, AOR

                    Mr. Divyakant Lahoti, AOR
Mr. Parikshit Ahuja, Adv.
Ms. Praveena Bisht, Adv.
Ms. Vindhya Mehra, Adv.
Ms. Madhur Jhavar, Adv.
Mr. Kartik Lahoti, Adv.
Mr. Bhanu Pant, Adv.

                    Ms. Anannya Ghosh, AOR

                    Mr. Vivek Narayan Sharma, AOR

                  Mr. Shyam Divan, Sr. Adv.
Mr. Sameer Pandit, Adv.
Mr. Nikhil Ranjan, Adv.
Mr. Utkarsh Kulvi, Adv.
Mr. Govind Manoharan, Adv.

  Mr. Pranaya Goyal, AOR

                    Mr. Sarvam Ritam Khare, AOR
Mr. Akash Shukla, Adv.

                    Mr. Arvind Kumar Sharma, AOR



3

Mr. A. Velan, Adv.
                    Mr. A. Lakshminarayanan, AOR

Ms.Navpreet Kaur, Adv.

Mr. Sidharth Luthra, Sr. Adv.
Mr. Arshdeep Singh Khurana, Adv.
Mr. Varun K Chopra, Adv.
Mr. Akshat Gupta, Adv.
Ms. Rajshree Sharma, Adv.
Mr. Gurtejpal Singh, Adv.
Mr. Ayush Luhtra, Adv.
Mr. Shivanshu Singh, Adv.
Mohd. Shakeib Naru, Adv.
For M/S. VKC Law Offices, AOR

Mr. Yashvardhan, Adv.
Mr. Apoorv Shukla, AOR
Ms. Ihita Farsaiya, Adv.
Ms. Prabhleen Kaur, Adv.

Mr. Apoorv Kurup, AOR
Ms. Upama Bhatacharjee, Adv.

                   Mr. Anilendra Pandey, AOR

                    Mr. Abhimanyu Tewari, AOR

   R.B.I Mr. V. Giri, Sr. Adv.
Mr. Ramesh Babu M.R., AOR

                    
 UPON hearing the counsel the Court made the following
                      O R D E R

Shri K.K. Venugopal, learned Attorney General

and Shri V. Giri, learned senior counsel, appearing

for the Reserve Bank of India, seek permission to

file  a  short  note  on  the  various  aspects  of  the

limitation involved in the matter. 

Permission sought for is granted. 

List on 10.07.2020.

[Charanjeet Kaur]          [ Indu Kumari Pokhriyal ]
A.R.-cum-P.S                  Asstt. Registrar.  
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